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17M. Shri S. R. Damanl: Will the 
Minister  of Home Affairs be pleased 
to state: 

(a) whether there has been any 
variation in the quantum of payment 
of privy purses during 1966-67; and 

(,b) if so, the reasons thereforT 

The MinIster of Home Affairs (8hrl 
Y. B. Chavan): (a) and (b). There 
!\as been a reduction of Rs. 40,000 per 
annUm on account of payment of 8 
reduced amount in one case in accord-
ane with the provisions .)f the Merger 

Agreement. 

1105. Shri Baburao patel: Will the 
Minister of E4ucatlon be pleased to 
state: 

(a) whether the attention of Gov-
ernment has been drawn to an article 
entitled "'rl).e Most  Sensational Dls-




